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f UBSISTENCE Al.LOWANCtS

n070. Shri Tualiar Cliatleriea: Will 
the Minister of Defenee be pleased to 
•late:

(a) whether it is a .act that there 
is a difference in the  treatment  of 
industrial and non-indust* lal employees 
•regarding  payment of pay  and al
lowances  during  suspension  period 
.after their re-instatement; and

■(b) if so, '.le reasons therefor?

The Depul  Minister of  Defence 
<Shri Sfttish Chandra): (a) Yes.

(b) The distinction between  the 
Industrial  and non-industrial  em
ployees in the matter of grant  of 
subsistence allowance during suspen
sion is due to iYi fact that diflferent 
terms and conditions of service have 
been prescribed fc« different  cate- 
:gories of Government personnel  de
pending on the nature of their  em- 
.ployment.

Tribal Population in  Rajasthan

1̂075. Shri Bheekha Bhai: Will the
'Minister of Home ^̂ irs be pU;ascd 
to state the reasons for the very large 
•decrease in the tribal  population  in 
Dungarpur District as shown in  the 
1951 figures  compared  to the 1941 
tflgures?

The Deputy  Minister of  Home 
Affairs (Siirl . Datar): The  1951
Census figures related  only  to the 
Scheduled Areas  of the  Dungarpur 
■District, while those of 1941 related 
to the whole District.

National VoltjNTEER Force Training

*1076.  Shri  Br<ritaKMOIuminianr:
Will the Minister of Defenee be pleas
ed to state whether Govemmenl have 
taken any steps to organise an Auxi
liary Territorial  Force  or  National 
Volunteer Force Training Camp for 
Members of Parliament and of State 
legislatures?

The Deputy Minister of  Defenee 
(Sardar Majithla): The hon. Member 
is aware that Members of the  Lok 
Sabha and Rajya Sabha have  been 
invited  to volunteer for  military 
training, if they are belo-y 50 years 
and are medically fit. K copy of the 
letter addressed in this connection is 
placed on the Table of tĥ House. [See 
Appendix V, annexure No. 6.]  Mem
bers of the Delhi State  Legislature 
have also been invited.  About  75 
Members have so far volunteered for 
training and I am afraid that the 
number does not justify the opening 
of a training camp which is designed 
to impart training for about  480 
persons. There is at present no pro
posal to have special camps for mem' 
bers of other State Legislatures,
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Tke Minister of  Ednutioii 
Natunl ReMNiTDM and Selentlflo Re- 
aearch (Maulaaa Au4>: (a) The
amounts provided in the budget esti
mates were its. 43,69.050 lor 1952-33, 
Rs. 75.73.203 for 1933-54. Additional 
amount of Rs. 12,05,913 was found in
1952-53 and Rs. 8,33,919 in. 1953-54 by 
reapropriation.

(b) 1952-53—Rs. 55,74,963.

1953-54—Rs. 84,67,122.

Rajwari Amfibld,  BamajMs

Shri O. P. Blaha:  WUl the
Minister of Delenee be  piltawd  to
state:

(a)  Wtietbcr it ia  fact tliat assets 
of the ftajwarl AirOeld, Banaras were




